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qEF TREgH i ST A
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FT.3T. 2806(3T).—F«i T ALHL, ST TSHN ATAIH 1956 (1956 T 48) (& o+ =o+
THET Sh ATATTIH Fgl TAT &) T 1T 3F it IT-8MT (1) BT T&T ATRAT T TINT Fd g, Tg THTETH
21 ST 3 T T Hed T39T 1057 o Higie ool § NH 146B = .41, 17 & .. 43.25 (§%a7) 3% * 9-
gue % AT (FTET FL0/UeT oMee Aigd 2-TH/4-TF T a1 ATT), TILEA, TaveT i TATAT 6 AlH
TS % TorT ag g srafera g et dfer aoia J=r et § ar @ 8, UEr qi® &7 o #9T &
ST AT T BT T & |

Fre ot =ATh, ST 3 9 § Baas §, ST ATSHIH7 6T o1=7 37 H 3T-417 (1) * T q@arh
TSI o o0 UHT IF o ITANET 92 TSI H TH ATSEAAT & TR il A & ShHE & 6 Fia< st
JTTT T T T |

UHT Yo AT HeH IS, rAiq Uaelel §&ar &0 forfgq &9 § w&qa $f Sl s
IAH IHF YT ATAHRIT FFT ST0 i e ITiaramsy, smaishdl 0 Apra =9 ¥ a7 ey fafaes
AT FIT Gl ST T FATEL ST AT UHT AT 6! GAATS o6 THT TAT UHT S ST FeA & T, (S

3944 G1/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Fre 2T, O Teq| WITEaETy saeds Ay, <9l T AT a7 ATTIAT 1 SATATT Y T AT FTTATT FT
T |

I At T AT 3T T IT-ATT (2) F AT weArw yrtery g AT #wre oft swaer
HTaw g |

TH ATERAAT & AT A ATl T T 3T T A< TAT IMAFMET F 36 wATAT §
YA g AT 39HT [aag =AraT grer Adreqor frar ST aerar g |

AT
HET T TS & Higie orel & NH 146B F foh. 1. 17 & f.11.43.25 F 1T oot Y ST ATedt <=
R sreram w<==T afga gff wr witmm faewr |

ST T ATH: HET TLT ot #7 AT g

ahﬁﬁ ER MRS A &1 &R || g & T || g T e & FT AR

geqT (BT THTS) (FFAT)

1 2 3 4 5 6

AT T AT HET
T T ATH: TATAYL
1 243/2/1/1 Bl T 0.0472 (FF:47) 0.0472
2 257 sft Rifera 0.003 (FF7 ) 0.003
3 259/2/2 GECOE] LEET 0.0991 (FF47) 0.0991

e

e T AT T

136/1/3/1, 138,
4 IGEil Lk 0.0354 (FF<a< 0.0354
140, 345/140 ( )

5 333/3 GEEAEAl T 0.0523 (F%a7 ) 0.0523

UIEEIRGIE: HE R LIRS

6 102 TR EIEIE 0.052 (FFa¥) 0.052
7 29,30,146/29/1/2/2|[fstt GIEE} 0.0095 (Z&47 ) 0.0095
8 29,30,146/29/3/6 ||t GIEE} 0.011 (Fa¥) 0.011
9 32/2 IREL lGIEE] 0.013 (FFaX) 0.013
T T AT ST

10 16/14 LR TaT gr3e 0.112 (FTT) 0.112
11 16/18 GECAR KEED 0.051 (3%a7) 0.051
12 16/5/3/1/2 IREL GIEE] 0.006 (F=a¥) 0.006

13 16/5/3/1/3 GE GIEE] 0.013 (FFT7) 0.013
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14 9/2/2 GERS 0.0252 (FFaT ) 0.0252
e T ATH: FeTaThal
15 181/1/1 BlEG] 0.0192 (F#7) 0.0192
16 190 T 0.006 (FIT) 0.006
17 191/1/1/3/2 GERS 0.0237 (ZFa7 ) 0.0237
18 191/2 T=d 0.0107 (3%7%) 0.0107
19 322/155 IGIEE] 0.0885 (ZFa% ) 0.0885
20 Z20 T 0.0166 (247 ) 0.0166
21 726 T 0.0152 (FFa% ) 0.0152
22 Z29 T 0.0057 (FFa% ) 0.0057
23 Z37 T 0.0094 (Z%47 ) 0.0094
T T AT TGSl
24 178/1/2 BIEE 0.0705 (%47 ) 0.0705
419/1/1/1/1/2, 420,
25 421 422 535420 AETET 0.005 (Z%a¥ ) 0.005
419/1/1/2/1/1, 420, .
26 421, 422, 535/420 GIEEG 0.0235 (247 ) 0.0235
419/1/1/2/1/1/2,
27 420, 421, 422, GIEE] 0.006 (FFa¥ ) 0.006
535/420
419/3/1/1/1/1, 420, .
28 421 422 535420 GIEE] 0.118 (FFa¥) 0.118
419/3/1/1/1/2, 420, .
29 421 422, 535/420 EIEEG 0.3426 (2747 ) 0.3426
419/3/1/1/2/1/2/2,
30 420, 421, 422, RIELIRET 0.0167 (2%47 ) 0.0167
535/420
419/3/1/1/2/12/1,
31 420, 421, 422, GIEE] 0.104 (FFa7) 0.104
535/420
419/3/1/1/2/2/2,
32 420, 421, 422, RIEGURED 0.014 (37 0.014
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535/420
419/3/1/1/2/3, 420,
33 421 422, 535/420 IREL 0.0315 (ZFAT ) 0.0315
34 j;?fﬁ/;’/;i/zg’ BELI RIEEIRED 0.201 (2%4%) 0.201
35 423/3/2 IGEL 0.0351 (Z%F47 ) 0.0351
36 423/3/3 IREL RIEGIPED 0.0105 (Z&a7 ) 0.0105
427/1/1/2, 428,
429, 435, 440,
37 537427 538427 RECARA} 0.0044 (ZFT) 0.0044
539/427, 540/428
38 448/4 IBEL 0.0369 (ZF47 ) 0.0369
i &1 A R
39 100/2/1/2/1/1/1/3/1|[f7=fF RIEGIPED 0.0055 (Z%47 ) 0.0055
40 100/2/1/2/1/1/1/3/2||f==t RIELIRET 0.0045 (ZFa7 ) 0.0045
41 100/2/1/2/1/1/1/3/3|[f=f 0.0035 (247 ) 0.0035
42 177 BELI 0.0235 (ZFa7 ) 0.0235
375, 188/2,
43 191107 IGEl 0.324 (327 ) 0.324
44 390 IREL RIEGIPED 0.1505 (247 ) 0.1505
45 393 BEL 0.054 (FAT) 0.054
46 401 [GEll 0.0095 (%47 ) 0.0095
47 418 [GEll 0.0308 (%7 ) 0.0308
428, 188/2,
48 191107 BEL 0.1545 (Z%247 ) 0.1545
429, 188/2,
49 1911107 IEEL 0.2095 (Z%47 ) 0.2095
50 450 BEL 0.035 (FAY) 0.035
51 451 [GEll 0.054 (3%7) 0.054
52 459 IREL 0.025 (Fa¥) 0.025
53 460 IEEL 0.0276 (247 ) 0.0276
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54 461 BIEE] 0.0525 (%7 ) 0.0525
55 463 it 0.012 (FAX) 0.012
56 467 GIEEG 0.013 (Fa¥) 0.013
57 ‘11;2}2180’ 18172, [GIEE] 0.061 (2%4%) 0.061
58 490 GIEE 0.013 (Fa¥) 0.013
59 601 RIEGIIPED 0.0073 (Z%47 ) 0.0073
60 606 it 0.008 (Fa¥) 0.008
61 609 GIEEG 0.007 (FFa¥) 0.007
62 610 it 0.0315 (247 ) 0.0315
63 611 GIEEG 0.0035 (Z%a7 ) 0.0035
64 612 it 0.0245 (247 ) 0.0245
65 613 RIEGIIPED 0.005 (FA¥) 0.005
66 614 RIEGIPED 0.005 (Fa¥) 0.005
e T ATH: AT

67 263 GELl 0.0107 (Z%47 ) 0.0107
68 283 T 0.0112 (Z%FaT ) 0.0112
69 286 T 0.0017 (Z%F4T ) 0.0017
70 316 GLEL 0.0103 (Z%47 ) 0.0103
71 319 e 0.0323 (Z%Fa7 ) 0.0323
72 338 BIEE) 0.0075 (F%47 ) 0.0075
73 392 GLEIE] 0.0066 (ZFT7 ) 0.0066
74 398/1 LERS 0.203 (3Fa¥) 0.203
T T ATH: AT

75 180/161/5 T 0.0905 (Z&47 ) 0.0905
76 39/2/8,40,45/2 GESS 0.008 (FFa¥) 0.008
77 39/3/1,40,45/2 GIEE} 0.031 (Fa¥) 0.031
T T AT AT

78 257/10 IR 0.105 (%37 0.105
79 54/1/1/1/1/1 GIEE} 0.1613 (Z%47 ) 0.1613
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80 54/1/1/1/1/2 IGEil RIEGURED 0.089 (FT7) 0.089
Total 3.8672

[®T. 5. 2530/3A]

g HE, fATaE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 2nd June, 2026

S.0. 2806(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH 146B in
the stretch of land from Km. 17 to Km. 43.25 (Bhairunda) in the district of SEHORE in the state of MADHYA
PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDO Bhairunda in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH 146B in the stretch of land
from Km. 17 to Km. 43.25 (Bhairunda) in the district of SEHORE in the state of MADHYA PRADESH.

|State: MADHYA PRADESH ||District: SEHORE |

SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1| 2 L 3 L 4 | 5 I 6 |
[Taluk: Bhairunda |
|Village: Gopalpur |
I 243121171 ||Private |[Residential || 0.0472 (Hectare )| 0.0472|
|2 ||257 ”Private ||Agricu1ture || 0.003 (Hectare )” 0.003|
E |[259/2/2 |[Government  |[Road [ 0.0991 (Hectare )| 0.0991]
|Village: Seegaon |
4 ;Zgﬁf’o/ I, 138, 140, Private Agriculture 0.0354 (Hectare ) 0.0354
5 33313 |[Government  |[Way [ 0.0523 (Hectare )| 0.0523]
[Village: Badnagar |
l6 102 |Government  ||Abadi I 0.052 (Hectare )| 0.052]
7 1129.30,146/29/1/2/2  |[Private lAgriculture || 0.0095 (Hectare )|| 0.0095)|
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B 129.30,146/29/3/6 |[Private llAgriculture || 0.011 (Hectare )| 0.011]
|9 ||32/2 ||Private ||Agricu1ture || 0.013 (Hectare )|| 0.013|
|Village: Itarsi |
|10 “16/14 “Government ||P0wer House ” 0.112 (Hectare )“ 0.1 12|
|1 1 ||16/18 ||Government ||Road || 0.051 (Hectare )|| 0.051|
12 |[16/5/3/1/2 |[Private lAgriculture || 0.006 (Hectare )| 0.006|
IE |[16/5/3/1/3 |[Private lAgriculture || 0.013 (Hectare )| 0.013]
14 l|o/2/2 ||Government  ||Canal | 0.0252 (Hectare )| 0.0252)
|Village: Itawa Kalan |
15 |l181/1/1 |[Private llAgriculture || 0.0192 (Hectare )|| 0.0192]
16 190 ||Government  |[Way I 0.006 (Hectare )| 0.006]
[17 |[191/1/1/3/2 ||Government  ||Canal | 0.0237 (Hectare )| 0.0237|
18 1912 |Government ~ ||PADAT | 0.0107 (Hectare )| 0.0107|
|19 ||322/155 ”Private ||Agricu1ture || 0.0885 (Hectare )” 0.0885|
120 |lz20 |Government  |[Way | 0.0166 (Hectare )| 0.0166|
21 l|lz26 |Government  |[Way | 0.0152 (Hectare )| 0.0152)
|22 ||zz9 ||Government ||Way || 0.0057 (Hectare )” 0.0057|
23 |lz37 |Government  |[Way | 0.0094 (Hectare )| 0.0094]
|Village: Borkheda Kalan |
|24 ||178/ 1/2 ”Private ||Agricu1ture || 0.0705 (Hectare )” 0.0705|
25 jé?f{‘gg/slézs’/jzzg i Private Residential 0.005 (Hectare ) 0.005
26 j;?fz/zlf/sl 415’/222 8 ’ Private Agriculture 0.0235 (Hectare ) 0.0235
27 ié?fzg;f/sl éls//i’;(‘)zo’ Private Agriculture 0.006 (Hectare ) 0.006
28 35?534/;2 /51 éls’/jzz (()) ’ Private Agriculture 0.118 (Hectare ) 0.118
29 jgi 3;/21;1 / 51%/2228 > ||Private Agriculture 0.3426 (Hectare ) 0.3426
419/3/1/1/2/1/212,
30 420,421,422, Private Commercial 0.0167 (Hectare ) 0.0167
535/420
31 j;?/ %4%1/ 52§25//1(24(‘)20’ Private Agriculture 0.104 (Hectare ) 0.104
32 35?534/21;1’ /Szézs//i’;(‘)zo’ Private Commercial 0.014 (Hectare ) 0.014
33 j;?/ %4/;;” 52%/:228 > ||Private Agriculture 0.0315 (Hectare ) 0.0315
34 j;?ggg/sl ézs’/jzz (()) ’ Private Commercial 0.201 (Hectare ) 0.201
135 4231312 ||Private |Residential || 0.0351 (Hectare )| 0.0351]
136 14231313 ||Private ||Commercial || 0.0105 (Hectare )| 0.0105|
427/1/1/2, 428, 429,
37 gg 2}22470, ’ 553397/:2277, ’ Government Canal 0.0044 (Hectare ) 0.0044
540/428
38 |l448/4 ||Private lAgriculture || 0.0369 (Hectare )|| 0.0369
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|Village: Gillaur

139 [100/2/1/2/1/1/1/3/1  |[Private |l[Commercial || 0.0055 (Hectare )|| 0.0055|
40 |[100/2/1/2/1/1/173/2 |[Private [Commercial || 0.0045 (Hectare )|| 0.0045]
l41 |[100/2/1/2/1/1/1/3/3  |[Private llAgriculture || 0.0035 (Hectare )|| 0.0035|
42 177 ||Private lAgriculture || 0.0235 (Hectare )|| 0.0235|
43 375, 188/2, 191/107 |[Private lAgriculture || 0.324 (Hectare )| 0.324]
|44 “390 “Private ||Commercial ” 0.1505 (Hectare )“ 0. 1505|
|45 ||393 ||Private ||Agricu1ture || 0.054 (Hectare )|| 0.054|
l46 |l401 |[Private llAgriculture || 0.0095 (Hectare )|| 0.0095|
47 |l418 |[Private llAgriculture || 0.0308 (Hectare )|| 0.0308|
l48 428, 188/2, 191/107 |[Private lAgriculture || 0.1545 (Hectare )|| 0.1545)|
49 |l429, 188/2, 191/107 |[Private lAgriculture || 0.2095 (Hectare )|| 0.2095|
|50 ||450 ”Private ||Agriculture || 0.035 (Hectare )” 0.()35|
|51 ||451 ||Private ||Agricu1ture || 0.054 (Hectare )” 0.054|
|52 “459 ”Private ||Agriculture || 0.025 (Hectare )“ 0.()25|
53 ll460 ||Private lAgriculture || 0.0276 (Hectare )|| 0.0276|
|54 ||461 ||Private ||Agricu1ture || 0.0525 (Hectare )” 0.0525|
|55 ”463 ”Private ||Agriculture || 0.012 (Hectare )“ 0.()12|
|56 ||467 ”Private ||Agriculture || 0.013 (Hectare )” 0.()13|
|57 |l473, 180, 181/2, 182/2][Private llAgriculture || 0.061 (Hectare )| 0.061|
|58 “490 ”Private ||Agriculture || 0.013 (Hectare )“ 0.()13|
59 |l601 ||Private |lCommercial || 0.0073 (Hectare )|| 0.0073)|
l60 |l606 ||Private llAgriculture || 0.008 (Hectare )| 0.008|
|61 “609 ”Private ||Agriculture || 0.007 (Hectare )|| 0.007|
l62 ll610 ||Private lAgriculture || 0.0315 (Hectare )|| 0.0315|
|63 ||611 ”Private ||Agriculture || 0.0035 (Hectare )” 0.0035|
l64 |le12 ||Private lAgriculture || 0.0245 (Hectare )|| 0.0245]
|65 ||613 ”Private ||Commercia1 || 0.005 (Hectare )” 0.005|
|66 ||614 ”Private ||Commercial || 0.005 (Hectare )” 0.005|
|Village: Rala |
l67 1263 |Government  |[River | 0.0107 (Hectare )|| 0.0107|
l68 |[283 [Government  |[Way | 0.0112 (Hectare )| 0.0112]
l69 |l286 |Government |[way || 0.0017 (Hectare )|| 0.0017|
170 316 ||Government  ||Nala | 0.0103 (Hectare || 0.0103)|
71 319 |[Private lAgriculture || 0.0323 (Hectare )|| 0.0323]
72 338 ||Private ||Agriculture || 0.0075 (Hectare )| 0.0075|
173 392 ||Government  |[Pond | 0.0066 (Hectare || 0.0066|
[74 |[398/1 |[Government  |[Canal || 0.203 (Hectare )| 0.203]
|Village: Chanda Grahan |
175 ||l180/161/5 ||Government  |[Way | 0.0905 (Hectare )| 0.0905|
76 |[39/2/8,40,45/2 |[Government  |[Canal || 0.008 (Hectare )| 0.008|
177 39/3/1,40,45/2 ||Private |Agriculture || 0.031 (Hectare )| 0.031]
|Village: Bhairunda |
|78 ||257/10 ||Government ||Unirrigated || 0.105 (Hectare )|| 0.105|
179 |s4/1/1/1/11 ||Private Agriculture || 0.1613 (Hectare )|| 0.1613)|
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80 541117112 ||Private lCommercial || 0.089 (Hectare )| 0.089)
| Total|| 3.8672

[F. No. 2530/3A A]

SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054.

Digitally signed by
KUMER CHAND' kuMER CHAND MEENA

MEENA

Date: 2026.06.03
15:09:06 +05'30°




		2026-06-03T15:09:06+0530
	KUMER CHAND MEENA




